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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE SITTING AT CHENNAI

ORIGINAL APPLICATION No. 176 of 2020 (Sz)

IN THE MATTER OF

V.B.R. Menon, B.E (Mech), MBA (IIMA), LLB,

Advocate,
K.K. Nagar, Chennai — 600 078 ... Applicant
-Vs-
1. The Commissioner of Police,
Trichy City Police Office
Tiruchirapalli — 620 020
and others ... Respondents

ADDITIONAL LIST OF DATES AND EVENTS

S. NO. DATES PARTICULARS

1 05.09.2017 Prior Site Approval issued by R-2 - (Annexure No.1)

Permission by Principal Secretary for leasing of the

2. 29.11.2019 HR & CE premises to R-6

CPCB Circular prescribing Siting criteria for new

3 |07.012020 | < C D

Award of Work Order by R-6 for Site Development to
Saravana Enterprises, Contractor vide E-mail ref;
4 05.06.2020 SRCC/LT/021/TNSO/20-21 ( Ref; Copy submitted by
R-6 vide E-mail to Hon’ble Tribunal on 30.06.2021). -
(Annexure No.2)

Commencement of Lease agreement with HR &
5 01.07.2020 CE Department by R-6 ( Ref; Page No. 4 of Typed
Set filed by R-4) .

Stop work notice issued by R-4 against
6. 20.08.2020 unauthorised site development activities by R-6
( Ref; Page No. 6 & 7 of Typed Set filed by R-4)

Final Explosive Licence issued by R-2 in favour
7 27.08.2020 of R-6 - (Annexure No0.3)

Application for Planning permission submitted
8 03.09.2020 by R-6 to R-4 for site development
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Application submitted by R-6 for Planning permission

9 | 06.09.2020 | ¢ rejected by R-4

Charge sheet filed by R-4 before JM, Srirangam
10 14,09.2020 against R-6 under Trichy Municipal Corporation Act,
1994.

Clarification issued by CPCB reiterating the effective
11. |19.01.2021 date of Siting criteria as 07.01.2020 - (Annexure
No.4)

Note; The above facts shall unequivocally prove that the submissions
made by R-6 on 30.06.2021 about their entitlement for
concession as per the clarification issued by CPCB regarding the
applicability of siting criteria was another ploy to continue illegal
operation of the Petroleum outlet through fraudulent submissions

and illegal acts , true to their conduct and antecedents.

Dated at Chennai this the 4™ day of July, 2021.

I

Applicant


vbr
Typewritten text
2


Page 1 of 2

<\

WM"LU"‘L v

ANNEXURE-1—  “ ‘

|33UED UN
_ RTI AC]

Government of India
aftrew i 3O AT
Ministry of Commerce & Industry
U1 REeeE g aea ()
Petroleum & Explosives Safety Organisation (PESO)
A 3 D - T, =T 1-8.{-&'!1’:;.;"& asmr. 26 FEEH 0B, TraaHA
- 60000

A & D - Wing, Block 1-8, lind Floor, Shastri Bhavan, 26 Haddous Road, Nungambakkam,
Chennai - 600006

E-mail : jtccechennai@explosives.gov.in
Phone/Fax No ; 044 - 28287118,28284848

g areHast EEAT [Prior Approval No : A/IPISCITN/4/8361 (P408842) . Temi@ /Dated : 05/09/2017
. 5
¥ 3 o, g "y
M’s. .Indian Oil Corporation Ltd, ¢
Trichy Divisional Office, TRIVENI, 3rd Floor, B-35, Shastri Road, Thillai Nagar, ,
Tiruchirappalli,
District: TIRUCHIRAPPALLI
State: Tamil Nadu
PIN: 620018
fwg /Sub : Survey No, 2470, Ward B, Block 38, Srirangam to Trichy Road. Amma Mandapam Road,, Thimmaraya Samuthiram, ,
Taluka: Srirangam, District: TIRUCHIRAPPALLI, State: Tamil Nadu, PIN: 620006 # ueafrg Ogifeme @i AB Retail
Outlet |
Proposed Petroleum Class A,B Retail Outlet at Survey No, 2470, Ward B, Block 38, Srirangam to Trichy Road, Amma
Mandapam Road,, Thimmaraya Samuthiram, , Taluka: Srirangam, District: TIRUCHIRAPPALLI, State: Tamil Nadu, PIN:
620006
HEIEd [Sir
(s),
P 3k 304 AT ¥ Hafla o dear x ReAiw 06/08/2017 F e Te©T W |
Please refer to your letter No. x dated 05/09/2017 on the subject.
Hefia o7 & A I sudma B @ AEe (FIAE)/A-315E, 3 Gufer drawing no. TCHDO/RO/A/2017 - dated
o1ms:zo17=a’ra@ﬁaﬁmm%muﬁmmﬂawﬁwuﬁﬁﬁwqﬁﬁmmﬁaém@% |
The drawing no. TCHDO/ROJA/2017 dated 01/09/2017 , showing the site/layout/construction details forwarded with your
letter under reference is approved and a copy(of each) of the same is returned herewith duly signed in token of approval.
aaﬁﬁam#mnﬁa&mﬂﬁ*wmﬂﬂﬁmﬁunzooz' ¥ ota v XIv - # IgeE ol FE &g, PO
Paaaa e 59 Siaed 3 R & |
On completion of the construction as shown in the approved plan please forward the following documents for grant of licence in
Form XIV of the Petroleum Rules, 2002.
1. weq IX (Hera) & RAftag st 30 vd raneiRa e |
Form IX (enclosed) duly filled in and signed.
2. oo af o7 I HAB YD &, 2000/- (W - 3w 10 af aw) w1 dd O | # Tve e o g § »
A7 3ERE Jt. Chief Controller of Explosives & Ui Chennai # 27 @ |
A Bank Draft for Rs. 2000/- (per year - maximum upto 10 years) being the requisite licence fee for one year. The bank draft
should be drawn on a%;lationglised Bank in the favour of Jt. Chief Controller of Explosives Payable at Chennai.
3. 3eAfEa Ao Hit ufeEt |
Three copies of the approved drawings.
4. wmm,wmmﬂammﬁﬁmmmﬁmzoozm*mﬁm1303111
126 & 3mavas AF AR @ 2w wAOLUA
St fF Evrea Y AWWET hittp://peso.gov.in W "WETH Tt Hidega HAlgHS & ATCTH W aAET T A |
Safety and Test Certificate as required under rule 130 and 126 of the Petroleum Rules, 2002 (enclosed) issued by Competent
http://10.0.1.28/peso/licence/CustomizeLetterPrint.aspx 9/5/2017

W
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person approved by CCE, Nagpur and generated through On-line Competent Person Module available at - . )
5. mmam-mW-wﬁ@mmmmmmwmﬁmmwm

e |

Original copy of ' No Objection Certificate’ from the District Authority together with site plan duly endorsed by him with his office

seal thereon.

6. mm#mﬁmwmmﬁmaﬁqmwﬁ:@hﬁmml

Specimen signature(s) of the person(s) authorised to sign the correspondence addressed to this office.
7. JEfed o & R B & qolar 1 g |

A confirmation to the effect that all work as per approved drawings has been fully completed by you in all respects.
8. mmammmmﬁmmﬂmm|

One set of colour photographs of the petrol pump taken from different angles.

SUH.HR. 519(5) R 05/06/2000 ERT HReT FWHR, SRFRRIA For uigfas d FEred qur HRGRE Ide 2000 F wedw,
mzmwh(m.m,ﬁmmsﬁam#MﬁMMmmmwmwﬂl

Please follow the requirement/provision of " Solvent, Raffinate and Slop ( Acquisition, Sale, Storage & Prevention of use in
Automobiles)" Order 2000 notified by Government of India, Ministry of Petroleum and Natural Gas vide G.S.R. 519(E) dated
05/06/2000.

Puar #iAw 3 30 W wEER 3 W IRy B wEd e AIPISCITN/14/8351 (P408842) &7 HEaf 2 |

Please quote this office file No. A/PISC/TN/14/8351 (P408842) in all your future correspondences.

gg.mmfmmmmm#mmmmmamwmmmaww
, .

This approval/permission, however, does not absolve from obtaining necessary permission/clearance from other authorities or

under other statutes as applicable. \

HEE [Yours faithfully,

v"-—--..
(3. v FHRE

. (Dr Ashok Kumar Yadav))

J]LJ{ :"E:f g&oller of Explosives

Chennai

(31 TR AR 3T A R, U T 3 fawor & fow gl dawge : hitp:/peso.gov.in 3)
(For more information regarding status,fees and other details please visit our website: http://peso.gov.in)

http://10.0.1 .2Sfpeso/licence/CustomizeLetterPrint.aspx 9/5/2017
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ANNEXURE - 2 5

vendos Mo, 10133006

WO Me.: 26444856
Conrractor lase: SARAVANA ENTERPRISES

mata:05.06.2020

SRCC/LT/021/TNS0/2020-2 Dt. 05.06.2020

Sir,

Sub: Development of New A -Site Retall Outlet = Srirangam, Trichy Town under Trichy

pivisional Office.
Ref: Tender HNo SRCC/LT/021/TNSO/2020=21

| With reference to the tender referred above and the Techno-commercial and
price bid, subsequent correspondence and your offer of (=)30.168% on the estimatad
value, we are pleased to place Work Order for the subject work for a finalized
value of Rs.92,91,630.34 (Rupees Ninety Two Lakhs Ninety One Thousand Six Hundred

Tp rty and Paise Thirty Four only)excluding GST.

2. All tender documents including NIT, your guotation, special terms and
conditions of the contract specifications, general description of the works a
relevant drawings and all other correspondence connected with this tender shall
form party of this contract agqreement.

3. The entire work shall be carried under the supervision of our Sit
Manager (E)/AM(E), any other Agency appointed by M/s. I0OCL, who may b
for commencement of work and any other assistance that you may requl

4. Please contact our CDREH, Trichy Divisional Office for further guidelines,

approval of layou al : g sequence of execution. The Enginser In charge
3 » ' . Engineer-in-charge Ms Chandrashekhar Deshmukh,

| contact MNo.9445275013.

dn-a duration of 14 weeks from the date of
s+ taken as the 15th day from the date of issue

carlier.

of the finalized amount as security Deposit
‘requested to take necassary action for

£ as per the provisions given in the tender,
gl;tazma and conditions and 2.1.0.0 of

ecuted in Rs.200/- stamp paper and
stamped and witnessed.

:mj 15 DAYS from the date of

you are not

page 54
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ANNEXURE - 3 . 6

‘ v
Government of India
MY SR IAURT Haerg
Ministry of Commerce & Indus!
aur R WS
Petroleum & Explosives Safety Organisation (PESO)
A@Mn-ﬁﬂ,!ﬂm-e,mg;. W&, 26 FIISW N, TraaHH
- 600006
A & D - Wing, Block 1-8, lind Floor, Shastri Bhavan, 26 Haddous Road, Nungambakkam,
Chennai - 600006

E-mail : jt h i@exp gov.in

Phone/Fax No : 044 -
28287118,28281023,28281041,28287119/28284848

ST /No. : PISCITN/14/8858 (P408842) &1 /Dated : 27/08/2020
Ja1# rTo,

M/s. Indian Oil Corporation Ltd, l '
Trichy Divisional Office, TRIVENI, 3rd Floor, B-35, Shastri Road, Thillai Nagar, l 0 S E P oy
TIRUCHIRAPPALLI, f

Tiruchirappalli,

Taluka: Tiruchirappalli,

District: TIRUCHIRAPPALLI,

State: Tamil Nadu

PIN: 620018

fdwa /Sub : Survey No, 2470, Ward B, Block 38, Srirangam to Trichy Road, Amma I%:rdapam Road,, Thir ya S: m, Tiruchirappalli, Taluka: Sri
District: TIRUCHIRAPPALLI, State: Tamil Nadu, PIN: 620006 ¥ Uciferas 7 A,B Retail Outlet |
Petroleum Class A,B Retail Outlet at Survey No, 2470, Ward B, Block 38, Srirangam to Trichy Road, Amma Mand: Road,, Thi aya Samuthiram,
Tiruchirappalli, Taluka: Srirangam, District: TIRUCHIRAPPALLI, State: Tamil Nadu, PIN: 620006

HEIed /Sir
(s),

PUAT 319 UH HHID OIN555085 3w 21/08/2020 1 @@ B |
Please refer to your letter No. OIN555055 dated 21/08/2020

Ui gm A Pgfii@d AR gamd & af qur am & veru & o dgifam Fraw, 2002 % sl ey - Xiv & Wigd quT s 311212020 a3y I
AT PISCITN/14/8858 (P408842) 27/08/2020 Vil STTE R |

Licence No. P/SC/TN/14/8858 (P408842) dated 27/08/2020 granted in Form XIV under the Petroleum Rules, 2002 and valid till 31/42/2020 for the storage of the
following kind and quantities of Petroleum at the subject petrol pump is forwarded herewith.

¥¢iRram %71 fAawuT IDescription of Petroleum mﬂﬁww /Quantity licenced
1 & U4 YSHeraH Petroleum Class A in bulk 40.00 KL
a7 @ YU 9SIRraH /Petroleum Class B in bulk 20.00 KL

F & /Total Capacity 60.00 KL

Hua Yo Fam 2002 F st &1g 71T Fraw 148 & € 1wl &1 e ureE B quT SR & R0 ¥ W U @) SR B Avar Ganed @5t
NRE 41969 G to Jt. Chief Controller of Explosives, South Circle Office, Chennai, so as to reach his BTafad 31 M¥d @ | Please follow the procedure strictly as laid down in
rule 148 of the Petroleum Rules, 2002 and submit complete documents for the Renewal of the licence to Jt. Chief Controller of Explosives, South Circle Office, Chennai, so as to
reach his office on or before the date on which Licence expires.

g e SR 37 Wit & SR SpHfy/adiaR=a W B33 A a1 T ang 3= R @ ge T 3@ R | This approval/permission, however, does not absolve from
obtaining necessary permission/clearance from other authorities or under other statutes as applicable.

YadI /Yours faithfully,

AN
\ "
(
(AHIN NA|
39
. Con of ives
!gymw oﬁm
For Jt. Chief trolier of Explosives
IChennai
Copy forwarded to :-

1. The Commissioner of Police, TIRUCHIRAPPALLI(Tamil Nadu) with reference to his NOC No C.No.M2/28541/2019 Dated 11/04/2020
For Jt. Chief Controller of Explosives
Chennai

(i SR S e Bt R, Yoo e 31 fRravur 3 g gard deamse: http:/ipeso.gov.in @)
(For more information regarding status,fees and other details please visit our website: http://peso.gov.in)

Note:-This is system generated document does not require signature.

LMo VB BNOINAVL - oM i a I ccibin S e T b o PVa® e e e 7T NO YnN
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o sl oo s o LUED UNDL - 7
FORM X1V -
(see Article 5 of the First Schedule) ;"{ T I A C T

mmﬁﬁmmtﬁmwm#mﬁhmﬁﬁﬂﬂmm%mm

LICENCE TO STORE PETROLEUM IN TANK/S IN CONNECTION WITH PUMP OUTFIT FOR FUELING MOTOR
CONVEYANCES

ST . (Licence No.) : P/SCITN/14/8858(P408842) W ¥TT (Fee Rs.) 10000/- per year

ugifer oy, 1934 % Iyl olR IuH ST S T Pt g s @ eififad Tl & 31efl4 T8 §U 40.00
KL of Petroleum class A and 20.00 KL of Petroleum class B & Y&/ # 4USR®HU 5 @ f¢7T M/s. Indian Oil
Corporation Ltd, Trichy Divisional Office, TRIVENI, 3rd Floor, B-35, Shastri Road, Thillai Nagar,
TIRUCHIRAPPALLI, Tiruchirappalli, Taluka: Tiruchirappalli, District: TIRUCHIRAPPALLI, State: Tamil Nadu, PIN:
620018 &1 1 afdfa s aReRt & o b sa@ ST TR WV PISCITN/14/8858(P408842) ARG 27/08/2020 &
fearan @, & fore faf srRfar se & ordt 8 |

Licence is hereby granted to M/s. Indian Oil Corporation Ltd, Trichy Divisional Office, TRIVENI, 3rd Floor, B-35,
Shastri Road, Thillai Nagar, TIRUCHIRAPPALLI, Tiruchirappalli, Taluka: Tiruchirappalli, District:
TIRUCHIRAPPALLI, State: Tamil Nadu, PIN: 620018 valid only for the storage of 40.00 KL of Petroleum class A and
20.00 KL of Petroleum class B in tank/s in the licensed premises described below and shown on the plan no:
PISCITNI1418858(P408842) dated 27/08/2020 attached hereto subject to the provisions of the Petroleum Act, 1934 and
the rule made thereunder and to the further conditions of this Licence.

4% SIHIfGT 31st day of December 2020 & fafdm=y Wt |

The Licence shall remain in force till the 31st day of December 2020

August 27, 2020
For Jt. Chief Controller

ST URERT BT f3gvor 3w sawry
DESCRIPTION AND LOCATION OF THE LICENSED PREMISES

SR o ot dam oy e 3 s 71 & survey No: 2470, ward B, Block 38, Srirangam to Trichy Road,
Amma Mandapam Road,, Thimmaraya Samuthiram, Tiruchirappalli, Taluka: Srirangam, District:
TIRUCHIRAPPALLI, State: Tamil Nadu, PIN: 620006 ¥ Ry & ok 397 Frufafag g

The licensed premises, the boundaries of which are shown in the attached plan, are situated at Survey No: 2470, Ward
B, Block 38, Srirangam to Trichy Road, Amma Mandapam Road,, Thimmaraya Samuthiram, Tiruchirappalli,
Taluka: Srirangam, District: TIRUCHIRAPPALLLI, State: Tamil Nadu, PIN: 620006 and consist of:

® yeiferan @ & ufer & o 20,0 0. & . & N '
) 31%1?0%%2@%0@%1?@%&%@% 2 Al by g e ¥, o

a 2 number(s) underground gas tight tanks of capacity 20.00+ 20.00 kilolitres respectively of petroleum Class A
connected with 3 number(s) electrically/manually operated dispensing pump(s)

g aif & ; : e ferarseraferg
?aﬁ-run_ qgﬁﬂgﬁqgvﬂngooo EBefRreX efeiell SH/awIsr: 1 &Tal & wfia g erde ¥, o :

b 1 number(s) underground gas tight tanks of capacity 20.00 kilolitres respectively of petroleum Class B connected with
1 number(s) electrically/manually oOperated dispensing pump(s).

T U fashy Seifpira
¢ A sales room/kiosk
Y gfdy gra=ft Eﬁfﬂq foref Sales, sample, Store, Elec/DG/Comp rooms, DP Switch and Toilets afdfea %’ |
d Slervicing facilities consisting of Sales, sample, Store, Elec/DG/Comp rooms, DP Switch and Toilets As per attached
plan
Note:-This is system generated document does
not require signature -

http://1 0.0.30.27/peso/1icence/CustomizeLetterPrint.aspx 27-0R_7n7n
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@ Uo 9. 2 8\/ .‘ |

AT W/AT-(Licence No.) PISC/TN/14/8858 (P408842)

TSI & YRiBA & Rie RE
SPACE FOR ENDORSEMENT OF RENEWALS

ugiferam sifafam, R3% HIueRl  TiERU B gty B AR s WG F ewER

W3 G S e g sy dRNE Dateof 3R T
S{Eﬁlﬁ‘d & Idf BT IegT 7 el Date of Expiry of license Signature and office stamp of
<=1 ¥ g8 9 fpg & fam fareht Renewal the licencing authority.

& a9 ¥ do Cilkc |
W

This licence shall be renewable
without any concession in fee for
ten years in the absence of
contravention of any provisions of
the Petroleum Act, 1934 or of the
rules framed thereunder or of any
of the conditions of this licence.

e ST URER $ SuTee faRr ok wdf % 3oy Tat U o1 & SR e Frawt ok it
U1 78 I AR B 775 § I A el o1 Seeiv B Bt aun & g sty 7 @) o Godt 2
IR SRR TT 3ORTY 3 AT YROT RGN @, Sil U 5 0% 81 Ihdl 8, TTGHA ¥, o U
E9IR U0 0% €1 Gbdl ¢, A Y, IR Ydiep UgTaad SmRe 3 U QTR HRIGT J St §15 71
% &1 Hehdl 8, I A ¥, S U7d 9K $U2 7% 81 GbaT 2, AT AT @, quUsg gn |

This licence is liable to be cancelled if the licensed premises are not found conforming to the
description given on the approved plan attached hereto and contravention of any of the rules and
conditions under which this licence is granted and the holder of this licence is also punishable for
the first offence with simple imprisonment which may be extend to one month, or with fine which
may extend to one thousand rupees, or with both and for every subsequent offence with simple
imprisonment which may extend to three months, or with fine which may extend to five thousand
rupees or with both.

Note:-This is system generated document does not require
signature.

¥,
\)’)\S\AO?’

D7 A
\%%\ ; .:'R\ P |
‘**s

http://10.0.30.27/peso/licence/CustomizeLetterPrint.aspx 27-0R-2020
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ANNEXURE - 4 9

SRR
N

cpci

CENTRAL POLLUTION CONTROL BOARD
DELHI 110032
B-13011/1/2020-21/AQM January 29, 2021
OFFICE MEMORANDUM

Sub: Clarification with regard to cut-off date for applicability of siting criteria referred

in Guidelines for Setting Up of New Petrol Pumps dated 07.01.2020

This is in reference to guidelines issued by CPCB on 07.01.2020 for setting up of new petrol

pumps indicating the siting criteria to be got implemented for new Retail Outlets.

References/cases have been received with regard to applicability of CPCB siting criteria dated
07.01.2020, in case of Retail Outlets where Letter of Intents (Lols) have been issued or
applications have been made for obtaining NOC or prior clearance/ initial approval has been

obtained from PESQ.

In this regard, it is clarified that the siting criteria for new Retail Outlets is to be complied with
in cases where construction of Retail Outlets by Oil Marketing Companies commenced on or
after 07.01.2020. In other words, the siting criteria will not apply to those cases where PESO
prior clearance/ initial approval has been obtained and subsequently construction has been

started by the OMC before 07.01.2020.

This is issued with the approval of Competent Authority.

(T

¥\,
—
(P. K. Gupta)

Additional Director and Head

AQM division
To:
1. All SPCBs/PCCs -  With a request to circulate to Commissioner of civil supplies or
(As per list other similar authorities who look afier issues related to fuel
enclosed) Retail Qutleis at State level and District Collectors.

2. Ministry of Petroleum And Natural Gas
Joint Secretary (Marketing)
Ministry of Petroleum and Natural Gas, Govt. of India
Shastri Bhavan,
New Delhi — 110001
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10.

10

Petroleum And Explosives Safety Organisation

Chief Controller of Explosives

Petroleum and Explosive Safety Organization (PESQ)
A Block CGO Complex Fifth Floor Seminary Hills
Nagpur-(Maharashtra) -440006

The Chairman,

M/s. Bharat Petroleum Corporation Limited
Bharat Bhavan, 4 and 6 Currimbhoy Road
Ballard Estate, Mumbai 400 001

The Chairman,

M/s. Hindustan Petroleum Corporation Limited
Petroleum House, 17, Jamshedji Tata Road, Mumbai
Maharashtra 400020

The Chairman,

M/s. Indian Oil Corporation Limited

Indian Oil Bhawan, G9, Ali Yavar Jung Marg
Bandra East, Mumbai, Maharashtra 400 05]

General Manager (International Trade),
Mangalore Refinery and Petrochemicals Limited,
Core - 8, 7th Floor,

Scope Complex, Lodhi Road,

New Delhi — 110003

The Chairman and Managing Director,
M/s. Shell India Pvt. Ltd.

Plot No. 7, Bangolore Hardware Park,
Devanahalli Industrial Park

Mahadeva Kodigehalli

Bangalore- 562 149, Karnataka.

The Chairman and Managing Director,
M/s Reliance Industries Limited,
Maker Chambers - IV

Nariman Point

Mumbai 400 021

Chairman

M/s. Nayara Energy Limited (Formerly Essar Qil Limited)
Sth Floor, Jet Airways Godrej BKC,

Plot No. C-68, G Block

Bandra Kurla Complex, Bandra East

Mumbai- 450 051
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Copy to:

\l/\'é gional Director

Regional Directorate, Bhopal
Third Floor Sahkar Bhawan
North T T Nagar

Bhopal 462003

2. Regional Director
Regional Directorate Bengaluru
A-Block, Nisarga Bhavan,
st and 2nd Floors, 7th D Cross,
Thimmaiah Road, Shivanagar,
Bengaluru-560079

3. Regional Director
Regional Directorate, Chennai
No. 76, Mount Salai,
Guindy, Chennai-600032

4. Regional Director
Regional Directorate Kolkata
South end Conclave Block-502, 5th and 6th Floor,
1582, Razidanga, Main Road,
Kolkata-700107

5. Regional Director
Regional Directorate, Lucknow
PICUP Bhawan
Vibhuti Khand, Gomti Nagar
Lucknow - 226 010

6. Regional Director
Regional Directorate, Shillong
TUM-SIR. Lower Motinagar,
Near Fire Brigade H.Q., Shillong-793014

7. Regional Director
Regional Directorate, Vadodara
Parivesh Bhawan, Opp. Ward No. 10
VMC Office Subhanpura, Vadodara - 390 023

8. Regional Director
Regional Directorate, Pune
Row House No.1, Nisarg Vihar,
Balewadi, Pune -411045
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List of SPCBs/ PCCs

12

Punjab State Pollution Control Board
Nabha Road, ITI Rd, Adarsh Nagar,
Prem Nagar,

Patiala - 147001

_Punjab

1. The Member Secretary 2. | The Member Secretary
Andhra Pradesh State Pollution Control Board Arunachal Pradesh State Pollution Control Board
D. No.33-26-14 D/2, Near Sunrise Hospital, ‘Paryavaran Bhavan', Yupla Road,
Pushpa Hotel Centre, ) Pappu Nallah,
Chalmvari Street, Kasturibaipet, Naharlagun - 791110
Vijayavada-520010 Arunachal Pradesh
3. | The Member Secretary 4. | The Member Secretary ]
Assam State Pollution Control Board Bihar State Pollution Control Board
Bamunimaidan, Parivesh Bhawan, Plot No.N-B/2,
Guwahati — 781021 Patliputra Industrial Area
Assam Patna-800023
5. | The Member Secretary 6. | The Member Secretary |
Chhattisgarh Environment Conservation Board Goa State Pollution Control Board |
Paryavas Bhawan, Nr, Pilerne Industrial Estate, i
North Block Sector-19 Opp. Saligao Seminary, !
Naya Raipur — 492 099 Saligao - Bardez ‘
Chbhattisgarh Goa - 403511 R
7 The Member Secretary 8. | The Member Secretary
Gujarat State Pollution Control Board Haryana State Pollution Control Board
Sector 10-A, C-11, Sector 6, Panchkula,
Gandhi Nagar — 382043 Haryana 134109
Gujarat Haryana
9. | The Member Secretary 10. | The Member Secretary
Himachal Pradesh State Pollution Control Board J&K State Pollution Control Board, Parivesh Bhawan,
Paryavaran Bhavan, Phase III, Forest Complex, Gladni, Narwal, transport Nagar,
New Shimla — 171009 Jammu (J&K)
Himachal Pradesh
11. | The Member Secretary 12, | The Member Secretary
Jharkhand State Pollution Control Board Karnataka State Pollution Control Board
T.A Building, HEC Campus, P.O. Dhurwa Parisara Bhavan, 4"& 5" floors
Ranchi — 834004 Church Street,
Jharkhand Bangalore - 560 001
Karnataka
13. | The Member Secretary 14. | The Member Secretary o
Kerala State Pollution Control Board Mabharashtra State Pollution Control Board
Plamoodu Junction, Pattam Palace P.O. Kalpataru Point, 3"& 4™ floors
Thiruvanathapuram — 695004 Sion Matunga Scheme Road No. 6
Kerala Opp. Cine Planet, Sion Circle, Sion (E),
Mumbai 400 022, Maharashtra
15. | The Member Secretary 16. | The Member Secretary
Madhya Pradesh State Pollution Control Board Manipur State Pollution Control Board
Paryavaran Parisar, E-5 Arera Colony Lamphelpat,
Bhopal — 462016 Imphal West D.C. Office Complex — 795004
Madhya Pradesh Manipur |
17. | The Member Secretary 18. | The Member Secretary
Meghalaya State Pollution Control Board Mizoram State Pollution Control Board
Arden, Lumpyngngad, New Secretariat Complex,
Shillong - 793014 Khatla,Thlanmual Peng, Aizawl
Meghalaya Mizoram 796001
19. | The Member Secretary 20. | The Member Secretary
Nagaland State Pollution Control Board Odisha State Pollution Control Board
Signal Point, Dimapur, Paribesh Bhawan
Nagaland — 797112 A-118, Nilakanta Nagar, Unit =VIII,
Nagaland Bhubaneshwar —~ 751012
\ Odisha ]
21, | The Member Secretary 22. | The Member Secretary -

Rajasthan State Pollution Control Board i
A-4 Institutional Area, Jhalane Dungri i
Jaipur - 302004

Rajasthan
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23. | The Member Secretary 24, | The Member Secretary
Sikkim State Pollution Control Board Tamil Nadu State Pollution Control Board
State land Use & Environment Cell No. 76, Mount Salai, Guindy,
Govt. of Sikkim, Deorali, Gangtok., Sikkim Chennai — 600032, Tamil Nadu
25. | The Member Secretary 26. | The Member Secretary
Telangana State Pollution Control Board Tripura State Pollution Control Board
Paryavaran Bhavan Parivesh Bhawan
A-3, Industrial Estate, Sanath Nagar, Pt. Nehru Complex, Gorkhabasti P.O.,
Hyderabad — 500 018 Kunjaban, Agartala,
Telangana West Tripura - 799 006
Tripura
27. | The Member Secretary 28. | The Member Secretary
Uttarakhand Environment Protection & Pollution Uttar Pradesh State Pollution Control Board
Control Board 3" floor, PICUP Bhavan,
29/20, Nemi Road, Vibhuti Khand, Gomti Nagar,
Dehradun — 248001 Lucknow — 226010
Uttarakhand Uttar Pradesh
29. | The Member Secretary 30. | The Member Secretary
West Bengal State Pollution Control Board Delhi Pollution Control Committee,
Paribesh Bhavan Government of N.C.T. Delhi
Building, No.10-A, Block —LA, Sector 3, 4th Floor, ISBT Building, Kashmere
Salt Lake City, Gate,Delhi-110006
Kolkata — 700 091, West Bengal
31. | The Member Secretary 32, | The Member Secretary
Andaman & Nicobar Islands Pollution Chandigarh Pollution Control Committee,
Control Committee, Paryavaran Bhawan, Ground Floor, Scctor19 B
Department of Science & Technology, Madhya Marg, Chandigarh
Dollygunj Van Sadan, Haddo P.O., Port Blair —
744102
33. | Member Secretary 34. | Member Secretary
Daman, Diu & Dadra Nagar Haveli Lakshadwecep Pollution Control Committee,
Pollution Control Committee, Department of Science, Technology &
Office of the Deputy Conservator of Forests, Environment,
Moti Daman, Daman — 396220 Kavarati-682555
35. | Member Secretary

Pondicherry Pollution Control Committee, Housing
Board Complex, Anna Nagar, Pondicherry-600 005
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BEFORE THE HON'BLE NATIONAL
GREEN TRIBUNAL SOUTHERN ZONE
SITTING AT CHENNAI

Original Application No. 176 of 2020 (SZ2)

V.B.R. Menon,

B.E (Mech), MBA (lIMA), LLB,

Advocate,

Flat No: 4B, Brook Dale Apartments,

No:12, P.T. Rajan Salai,

K.K. Nagar, Chennai — 600 078 ... Applicant

And

The Commissioner of Police,
Trichy City Police Office

Pudukkottai Main Road,
Subramaniapuram
Tiruchirappalli - 620 020
and others ... Respondents

ADDITIONAL LIST OF
DATES AND EVENTS

V.B.R Menon, B.E, MBA(IIMA), LLB,
Party-in-Person
Ph: 9384762930
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